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Shri Chatra Bhukhan Gogoi
Registrar (Vigilance),
Gauhati High Court,
Guwahati

The District & Sessions Judge,
Dhubri

Dated Guwahati, the September, 2024

Permission to avail Home Travel Concession (HTC)

Letter No. DJ.Xll- L I 2024 I Ll 037/E, dated 27 .08.2024

With reference to the above, I request you to inform Shri Amarjyoti
Sonowal, Judicial Magisbate Flrst Class, Dhubri to submit a fresh application
detaillng the tentative or specific dates of his starting and return journey by
which he intends to avail Home Travel Concession for the block period 2022-
2024, to visit hls hometown at Tezpur, by the shortest possible route, as per
existing Rules.

Shri Sonowal may be informed accordingly.

Yours faithfully,
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1. Shri Amarjyoti Sono
information.

wal, Judicial Magistrate First Class, Dhubri, for

Sir,
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